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(i ii) Distribution and exhibition ot
films through the existing net-
work in the country and also
by promoting a programme .)1
construction of a chain of low
cast theatres in conjunction
with state Film Corporations
where feasible.

(iv) Promotion of
and

quality films;

(v) Promotion of research and
development in film equrp-
ment and raw stock.

This would account for better
linkage between import and
export of films and consider-
able economies: I

Indq-PQliSh Talks on Developmenf of
Mines In India

336. SHRl SUBHASlI CHANDRA
BOSE ALLURl: Will the Minister o.t
ENERGY be pleased to state:

(a) whether' Indo-Polish talks were
held in June, 1979 for the development
of mines in India; and

(b) if so, the outcome thereof?

THE MINISTER OF STATE IN: THE
MINISTRY OF ENERGY ~SHRI JAN,

< ESHWAR MISHRA): (a) No, Sir.

(b) Does not arise.

220 KV Inter-State Line Project
between Madhya Pradesh and Andlu'a

Pradesh

337. DR. VASANT KUMAR PAN-
DIT: Will the Minister of ENERGY be
pleased to state:

(a) whether a project report for 220
KV inler-State line between Madhya
Pradesh and Ailc!nra Pradesh has been
submitted to the Ministry of Energy
about tw~ years back;

(b) whether completion of such an
Inter-State link would help to achieve
good thermal hydel mix Madhya pra-
desh being predorninently a thermal
system and Andhra Pradesh system
being predominently a hydel system;
and

(c) what is the present status of i.he
project and when is the project likely
to be sanctioned?

THE lVIlNISTER OF ENERGY (SHRI
P. RAMACHANDRAN): (a) Yes, Sir.
The Project report for construction of
220 KV inter-state line between Barsur
in Madhya Pradesh and Lower Sileru
in Andhra Pradesh was received in the
Central Electricity in September, 1976.

(b) The 220 KV inter-state trans-
mission line between Barsur (in
Madhya Pradesh) and Lower
Sileru (in Andhara Pradesh)
will enable Madhya Pradesh
to utilise a part of surplus peaking
power available in the Sileru-Kothagu-
dam complex of Andhra Pradesh. The
line would also help in improving the
poor voltage conditions now obtaining
in Barsur area.

(c) The construction or the trans-
mission line is yet to be taken UP. The
Central Electricity ..Authority have
cleared the scheme from techno-econo-
mic considerations.

Availability of Gas from Soutil
Bassein and setting up of Fertilizer
Plant and Petro-Chemicals Complex

338.. DR. VASANT KUMAR PAN-
DIT: Will the Minister of PETROLEUM,
CHEMICALS AND FERTILIZERS be
pleased to state:

(a) whether iCis a fact that Govern-
ment have assessed the increase in
availability of Gas from off shore South
Bassein field;

(b) whether Go,vernment are' con-
sidering setting up of one more Fertili-
zer Plant and three more Petro-Chemi-
cal complexes; and

(c) if so, whether the Fertilizer pl;;rt
and Petro-Chemical complex are being
considered to be set up in Madhya Pra-
desh?
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T H E  M IN IS T E R  O F P E T R O L E U M , 
C H E M IC A L S  A N D  F E R T I L IZ E R S  
(S H R I H. N . B A H U G U N A ) : (a ) T h «  
O N G C  are  still in th e process o f re -as­
sessin g  the increased  a v a ila b lity  o f gas 
fro m  offsh ore So u th  B a sse in  field and 
th e ir  report is  expected  to be received  
shortly .

(b) In view  o f the lik e ly  increased  
a v a ila b ility  o f gas, a W orking G roup  
w a s constituted  on 19th M arch , 1979 

to recom m en d in t e r -a lia  th e  m ost 
econom ic an d  o p tim al u tilisatio n  o f o ff­
sh ore g a s  k eep ing in v ie w  th e produc­
tion  program m e o f crude o il associated  
g a s  and fre e  gas. On receipt o f the 
W orking G rou p ’s report, a v ie w  w ill be 
ta k e n  b y  th e  G o vern m en t re g a rd in g  
u tilisatio n  o f  o ffsh ore g as  in  va rio u s  
reg io n s fo r  v a r io u s  p u rpo ses such as 
p roductio n  o f fe rt iliz e rs , p etro ch em i­
cals, etc.

(c) D oes not a r ise  in v iew  o f the 
re p ly  g iv en  to p a r t  (b ) ab ove .

Steps to bring uptodate Eletoral 
R olls

:m .  S H R I D. D. D E S A I: W ill the 
M in iste r o f L A W , JU S T IC E  A N D  COM ­
P A N Y  A F F A I R S  be p leased to sla te :

(a) w hether, in v iew  o£ the n ext 
L o k  Safcha polls in  1982, G overn m ent 
h a v e  tak en  step s to b r in g  u p tod ate  th e 
electoral rolls in P a r lia m e n ta ry  C on ­
stitu en cies,

(b) w h e th er d u rin g  th e  la st L o k  
S a b h a  an d A sse m b ly  e lection s, it  w a s  
found th at en tire  lo ca lities  an d  b u ild ­
in g s  w ere  om itted fro m  th e  ro lls  thus

depriving many citizens of their right 
to vote;

(c) whether adequate machinery 
exists at the district taluk and village 
levels for bringing electoral rolls 
uptodate, and

(d) i f  so, the d etails thereof?

T H E  M IN IS T E R  O F S T A T E  IN T H E  
M IN IS T R Y  O F H O M E A F F A I R S  A N D  
IN  T H E  M IN IS T R Y  O F L A W , JU S T IC E  
A N D  C O M P A N Y  A F F A I R S  (S H R I S. 
D. P A T I L ) :  (a) T h e Election  Com m is­
sion  proposes to u n dertake in ten sive  
rev isio n  o f th e electo ra l ro lls  in 1981 

through out th e  cou n try  b efore  the n ext 
G en era l E lection  to the L o k  Sa b h a due 
in 1982.

(b) A  fe w  cases o f om ission o f cer­
ta in  n um b er o f ho uses and area s  from  
en um eration  had been b ro u gh t to the 
notice o£ the E lection  C om m ission . A 
statem en t o f such  cases  is  attached and 
action taken  thereon  is also indigated

(c) an d  (d ) . Y e s , S ir . T h e re  is  D is­
trict E lection  O fficer at the h ead qu ar­
ters o f each  D istr ic t who, fun ction s 
under the o ver-a ll control o f the C h ief 
E le c to ra l O fficer. A t  th e  ta lu k  le v e l, 
th e T eh sild ar  is  responsible fo r  th e re­
vision  o f  e lecto ra l ro lls . H e is g e n e ra l­
ly  appointed as the A ss ista n t E lecto ra l 
R eg istratio n  O fficer at the v illa g e  level 
the w ork  o f preparation  o f ro lls  is  car­
ried out by P a lw a r is . T h ey  are  res­
pon sib le fo r  the enum eration  o f voters. 
T h e w erk  o f revision  is su pervised  by 
F ie ld  Kanunjuos N a ib  T eh sild ars  and 
T oh sild ars.

Statem ent

Name of tin- Slatt Contents of the complain Action laktn

Arttlhra IV.idesh . . 1247 voters residing at Waraain- The mistake has Letxi n ctj£id
guda ii» 209— SecuJ'dera- duiinp 1) < n vis lti u u i ' i i t u
bad assembly constituency ii> 1978 Leftle tie  ic c u t tye-
were omitted at the time o f election l.eldfjcm  si-Sccm -
last general election to the dcrabad Parliamentary C trs-




